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ernm nt Canteen mployee j tio 
regarding their demands in the fir t w • 
of January, 1983; 

(b) if o. what ar tb iT demand' . rut 

( c) the t p talc! n to e amiD theu 
demands and tak a de ision there n? 
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presentation from the Central Government 
Can,tFCn mployee A sociation regarding 
their demand was received by the Gov-
ernment in the 2nd Week of January, 
1983., 

(b) The demand of the AssoCiation is 
that the canteen employees may be treated 
at par '7ith the Central Government ser .. 
vants in all -respects and that all the bene-
fits e.g. J ).A., ADA HRA, eCA etc. appli-
cable to the Central Government servants 

auld be given to them because of their 
being dec! d as holder of civil posts'. 

(0) The canteen employees have been 
decJared only as holder - of civil posts in 
connection with the affairs of the Union 
with effect from lst October, 1979. They 
ar not Oovernment servant. Their ser .. 
vice conditions are regulated by a separate 
et of general statutory rule. Consistant 

with nature of their d utie. , pay, dear-
ne relief, medical allowance and wa hing 
allow nee are admissible to them but there 

no parity with Government servants. 

po t 0 Technology to manufacture 
e tronlc P ABX 

2 30. SHRI B. V. DESAI: Will the 
P M MI ISTER be pleased to state: 

(a) wheth r the Department of Electro .. 
nic ha decided to go in for import of 
technology for manufacture of electronic 
P B overruling the obje tions of the 
Communication Ministry; 

(b) whether the foreign companies in 
the rac ate of U. K. , France, U.s.A. and 
Jap n; 

(c) wheth r the Mini try of CoDlmuni .. 
c tion was oPPO ed to importing techno-
10 y for manuf etur of electronic PABX; 

) what w r their main obiection ? 

(b) The foreign companies whese offers 
are under consideratio are from U.K .• 
France, Belgium and 1 apan. 

(c) No, Sir. 

(d) Doe not arise. 
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